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1972 to review labour laws has 
recommended the amendment of the 
Industrial Disputes Act to provide for 
direct access of workers to labour 
courts in respect of individual dis
putes; and

(b) if so, the broad outlines of the 
other recommendations made by the 
Committee and the decision taken by 
Government thereon?

THE MINISTER OF LABOUR 
(SHRI RAGHUNATHA REDDY): (a) 
and <b). The Committee submitted 
Its report to the Government of Gu|a- 
rat. It is understood that the State 
Government is studying ihe recom
mendations of the Committee. A copy 
of the report of the Committee was 
received by the Labour Ministry on 
the 14th November, 1974.
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Cemmittec appoiated by Gujarat 
GMtnuMBt for Review of 

Labour Laws

•256. SHRI PILOO MOOY* Will 
the Minister 01 LABOUR be pleased 
fc*bfc»:

whether the Committee apjpbint- 
w  fcy thte Gujarat Government in

Non-Availability of Drags In West 
Bengal

*257 SHRI SAMAR GUHA: Will 
the Minister of HEALTH AND FAMI
LY PLANNING be pleased to state:

(a) whether many essential drugs 
and mtedicine are not available in 
Calcutta and other parts of West 
Bengal; if so, the facts thereof;

(b) whether scarcity and lack of 
availability of such essential drugs 
and medicines are causing serious 
problems for hospitals in Calcutta; 
and

(c) if so, the step# taken by Gov
ernment to deal with the situation?

THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DR. KARAN 
SINGH): (a) There is no special 
shortage of drugs in West Bengal. 
However, reports of shortages of cer
tain proprietary preparations, for 
ifhich effective substitutes are usual
ly available are received from time 
to time.




